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Mr. Deputy-Bpeaker: The question
refer* to the Oxford Dictionary. This 
does not arise out of this.

Shit Swann Singh:  I would re­
quire notice.

Mr. Deputy-Speaker: We proceed to 
the next question. The hon. Minister 
hag said that he wants notice; it is 
outside the purview of this question.

Prod action of T.V. Seta

*jil. Shrl Mmdhu Umaye:
8htf S. M. Banerjee:
Dr. Ram Manohar Lohia:
Shri George Fernandes:

Will the Minister ot  Defence be 
pleased to state:
(a) the total outlay that the three 
T.V. Set Manufacturing  Companies 
have made|propose to make, to fulfil 
the production targets sanctioned by 
the Government; and

(b) the  import and  foreign ex­
change content of thlg outlay?
Tbe Minister of State in the Minis­
try of Defence (Shrl B. R. Bbagat):
(a)  and (b). Two  firms have been 
licensed ao tar for the manufacture of
10,000 TV Receiver Sets each per year 
with indigenous know-how. The capi­
tal outlay for these two projects is 
expected to be Rs. B0-60 lakhs includ­
ing foreign exchange content of ap­
proximately Rs. 20 lakhs.
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“However, according to the cal­
culations made by the Pilasi Insti­
tute, the consumer prices of indi­
genous gets will compare favour­
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ably with tint of similar Imparted 
lets recently  sold by the State 
Trading Corporation varying from 
Ha. 1800 to 2000 p*r set.”
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Shri S. M. Banerjee: I would like to 
know whether it ia true that a parti* 
cular Arm in Kanpur is also in the 
run and Is also being given a licence 
for the manufacture of T.V. sets and, 
if so, the name of the firm *nd the 
terms on which it has been given.

0U| B. B. Bhagat: Only two Arms 
have been given licences. One 1* team 
Kanpur, that is, the J. K. Electronics, 
Kanpur.  The hon. Member i| very 
familiar with this Arm.

Art 8. m. Banerlea: On wlut terms?

fibri B. R. Bhagat: lh« (arms an
similar because the licence has bam 
given by the Licensing Committee. Hie 
cost is Rs. Rs. SO lakhs of which the 
value of plant and equipment would 
be Rs. 24 lakhs. This estimate On the 
basis of ten thousand sets production 
has been accepted.

Shri D. N. Patodla; The hon. Minis­
ter hag suggested that the cost of pro­
duction of these sets is likely to be 
lower than that of the imported ones. 
But :he experience is just the other 
way. The cost of production of what- 
ever has been produced in our coun­
try in the past has always been higher 
as compared to the landed cost. Has 
any costing  been done  to suggest 
specifically what would be the cost of 
production of a particular set compar­
ed to the imported one?

Shri B. R. Bhagat: It has been very 
clearly worked out. The licence has 
been given for a 10,000 unit. If it is, 
say, 5,000 or even less, then the cost 
will bc higher. It has been worked 
out on the baais of a 10,000 unit; the 
cost of production has been arrived at 
on that basis.

Shri N. D. Patodla: What is the cost 
of production?

Shri B. R. Bhagat: I have already
given that.
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Shri M. T. Saleem: Uay I know 
how much time will be required for 
manufacturing the TV seta and their 
coming to the market?

Shri B- R. Shagal: Hie foreign ex­
change has not been cleared; it is un­
der consideration. After they get the 
foreign exchange, I think, they will 
not take long.

Shfi M. Y. Saleem: I want to know 
the time when foreign exchange will 
be available.

Shn B. R. Bhagat: That -annot be 
decided just now. Every effort is made 
to see that the foreign exchange ia 
made available; it has to be located 
where the foreign exchange will come 
from.

Mr. Deputy-Speaker: The Question 
Hour is over.
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Depoty-Speaker: What he said 
wa« that he wanted  notice because 
your supplementary was not covered 
by the main question.
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The Minister  of Defence  (Shri 
Swaran Singh): I  would only  fed,
now that the hon. Member has men­
tioned, that the reply is already there. 
If this reply was known, there was 
hardly any point in cross-examining 
on that.
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Shri Swaran Singh: I am perfectly 
entitled, when a question is put, to 
ask for notice. That is the ond of It
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Shri Swaran Singh: I do not accept 
that.
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SHORT NOTICE QUESTION

Inadequate Supply of wegws te 
Andhra fndtsh

+
SJN.Q. 18. Shri Vaandevan Nibt 

Shtl P. C. Adlohan:
Shri O. janaidhanan; 
Shri K. K. Nayaaeas 
Shri p. Qopalan:
Shri K. AafandhaB:
Shri A. Sreedharmn;
Shri TknMlkk Xenon:

Will the Minister of Railway* be 
pleased to state:

(a)  whether  the rice  wpply to 
Kerala is hampered due to th* iasda-




